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is an independent organization which is mandated to look after the safety aspects in
its realm. Therefore, the only thing I can do is to request them. Of course, I don’t
think there are these many coaches which are awaiting; the number may be different.
But at the same time, regarding the point that the hon. Member has made that South
India should not be discriminated against, I can assure her, it will not happen. I

also happen to be a Member of Parliament from Southern India. ...(Interruptions.)...

MR. DEPUTY CHAIRMAN: Hon. Minister, I have got some complaints from
passengers from South, especially, Kerala that old and dilapidated coaches are diverted

to Kerala-bound trains. ...(Interruptions)...

SHRI SURESH PRABHU: Sir, I will take note of that. ...(Interruptions)... Sir,
when the Chair itself is pointing out, we will take note of this. We will make sure
that Southern India, now, will be taken care of in a more adequate manner. My

party has told me to contest from South, probably, for that reason.
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Damage to Rabi crops due to hailstorm

1¥212. SHRI NARAYAN LAL PANCHARIYA: Will the Minister of AGRICULTURE
AND FARMERS WELFARE be pleased to state:

(a) whether a Central team constituted to assess the damage to the Rabi crop
owing to hailstorms has submitted it's report to the Central Government after the

survey in Rajasthan;

(b) if so, whether Central Government has provided the amount of compensation
to the State Government as per the assessment in the report, if not, the reasons

therefor; and

(c) whether Government of Rajasthan has demanded I 4372 crore as compensation
for the damages to the Rabi crops because of hailstorms, if so, by when the aforesaid

amount will be sanctioned, if not, the reasons therefor?

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE (SHRI RADHA
MOHAN SINGH): (a) to (c) A Statement is laid on the Table of the House.

Statement

(a) to (c) Government of Rajasthan submitted a Memorandum seeking financial
assistance of ¥ 4372.27 crores from the National Disaster Response Fund (NDRF)
in the wake of hailstorm in the State. An Inter Ministerial Central Team (IMCT)
constituted by the Department of Agriculture, Cooperation and Farmers Welfare
(DAC&FW) visited Rajasthan from 28.04.2016 to 01.05.2016 to assess the damage
caused by hailstorm and requirement of Central Financial Assistance from NDREF.
After giving due consideration to the report of IMCT, High Level Committee (HLC)
has decided to approve ¥ 79.18 crores by way of assistance on account of hailstorm

to the Government of Rajasthan.

#t ARV AT GARAT: IR FAEGT, HY AT qA] AeIGd 9 ORI H
g | fHAH & Gl B gU JHAM $ Aol $ IR H U 8T A1 Heled,
ISR &AM DI Pl 4,372.27 RIS U B JHAT G AR ISR IRBR
T Al IHEE B qEd, YR MHAT B 37T RUIC ASTBR 4,372.27 BRIS 9T &
HATTS BT AR B 2l AT H31 A8 3791 Sd1d H g1 8 b R WRBR
TSR IRBR BT AT &b AR UR 4,372.27 HRIS BUJ P TdsT ¥, A 79.18 PRIS
U B WA IR FSR B gl A STAHIRT Sfl, § 370k 7T AT
2 WEIGY | ST A1g ISR & fBAMl & BTeld bl qwd gU R ARBR
Iad BRIl ¥ F dgIdR] BRA B foaR @t 87

T Original notice of the question was received in Hindi.
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Disbursing compensation to kin of farmers

*213. SHRI ANIL DESAI: Will the Minister of AGRICULTURE AND FARMERS
WELFARE be pleased to state:

(a) whether Government is showing laxity in disbursing compensation to the
kin of farmers who committed suicide due to distress in agriculture sector, if so,

the details thereof, State-wise; and

(b) by when Government would disburse compensation to the kin of farmers

through State Governments?

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE (SHRI RADHA
MOHAN SINGH): (a) and (b) A Statement is laid on the Table of the House.

Statement

(a) and (b) Disbursement of compensation to the kin of farmers who committed
suicide due to distress in agriculture sector is not covered under any specific program
of Government of India. However, Agriculture, including agricultural indebtedness,
being a State subject, the State Governments take appropriate measures for development
of agriculture in the State, including payment of compensation to the bereaved
families of suicide victims. Some of the State Governments viz. Maharashtra, Andhra
Pradesh, Telangana, Punjab, Karnataka etc. are administering schemes, which include
payment of compensation/relief to kin of farmers who committed suicide due to
distress in agriculture sector. The information has been sought from all States on
the question. As reported by Government of Maharashtra, there is no laxity in
payment of compensation. Government of Uttarakhand has reported that no suicide

case of farmer is reported in the State. Government of Andhra Pradesh replied that



